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12.2 hr 

COMMITTEE N BTITION 

Seventeenth Report 

SHRI K.P. TBWARl (Allahabad): 
I beg to present the Seventeenth 
Report (Hindi and English versions) of 
the Committee on Petitions. 

COMMITTEE N UBORDfNATE 
LEGISLA ION 

Twenty-fifth Report 

SHRI R.S. SPARROW (Jullur1der) ; 
I beg to present the Tw nty·fiflh 
,Report (Hindi and English versions) 
of the Committee on Subordinate 

Legislation. 

JOINT COMMITTEE ON OFFICES 
0 PROFIT 

Tenth R port 

SHRI JAMILUR RAHMAN 
(Kishanganj) : I beg t present the 
Tenth Report (Hindi and English 
venion1) of the Joint Committee on 
Offices of Profit. 

. ---

12.30 hr . 

BANKING SERVI E COMMlS ION 
BILL• 

THE DEPUTY MINI TER !N 
THE MINISTRY OF FINANCB 
(SHRI JANARDHANA POOJARY) : 
Sir, 1  beg to move for leave to 
introduce a Bill to provide for the 
eatablishment of a ommission for the 
recruitment and selection of officers 
for appointment to s rvices and po ts 
in public ector banks and for matters 

• Publi bed in az tte of India 
Bxtraordinary,, Part II, accaion 2, 
~  cd 7. 5 .1 9 B 4. 

conn.:cted therewith or incidental 
t h·!reto. 

IS : 

MR. SPEAKER The question 

"Tnat leave be granted to 

introduce a Bill to provide for the 
cstablishm nt of a Commission for 
the recruitment ond selection of 
6fficers for appointment to ervice1 
and posts in public sector banks 
and for matters connected there-
with r incidental thereto.,, 

The Motion was Adopted. 

SHRI JANAR HANA POOJARY : 
Sir, I introduce*' th Bill. 

12.32 hr . 

MA TIE.RS UNDER RULB 3 77 

(i) Demand for declaring Allahabad 
Unher lty a  Central University be-

fore 111 c ntenary celebration In 

1,85. 

SHRI K.P. TEWARI (Allahabad) : 
Sir, Allahabdd Univdsity is celebrating 
its ccntenar y in J 9 85. This is one of 
the foremost Universities of the 
country which had produced quite a 
large number of brilliant and illu trioua 
scholars and administrators in the 
past, most of them in the IAS and 
IFS. But now the standard of education 
in this University is deteriorating day 
bY· day because of p ucity of funds. 
The University is not in a position to 
cope with the increasing demands or 
the students such as building of new 
hostels, more library facilities and 
other educational amenities, due to 
which the strength of the students is 
falling steeply. If this University is 
not included in the list of the Central 
Universities immediately, I am afraid 
the situation will become irretrievable. 

1 would request Government or 
India ~  the ducatioo Minister 

* Introduced the recommendation of 
the Pre1ident. 
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kindly to d eclare thia University as a 
Central University before the Univer-
sity ~  its C nt nary nc'llt year. 

(ii) Need for providing job to the 
unemployed and . payment of 
un mployment a llowancc to per ons 
whom Government fail to give job 

in one year. 
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(Iii) N t>d for giving mor b nef Jt1 and 
facllltles to lbe freedom lighten. 

SHRl N. DENNlS (Naacrcoil) : 
Sir, the demand of the freedom fish.ten 
for exh:naion of benefits referred 
herein have to be redre1scd at the 
earliest. Houee-sites have to be 
allotted to deservin freedom fighters. 
The rules and regulations for providina 
employment and educational benefits 
for the children of freedom tighten 
have to be extended and tricUy 
implement d. "Thamara Pathram" 
have to b e awarded to all genuine 
freedom fighters without further delay. 
They have to be given due honour by 
extendins invitations to all States and 
Central Oovernmeot function•. Welfare 
centres in every Taluk have to be 
opened to protect and fe1uard the 
needy among them. Their pension 
amount has to be enhanc d to suif the 
present day living conditi ns. They 
have to be provided with { resent tion 
of nomiuuiion to tb St t and Central 


